
 

Puram, New Delhi on the 8th Octo 
ber, 1976; : 

(b) whether any shortage in the 
stock of medicines Was detected by 
the squad; and 

(c) if so. what action Government 
have taken against the persons res 
ponsible therefor? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE (SHRI RAJNARAIN):   
(a)  Yes, Sir. 

(b) No, Sir. 
(c,) Does not arise in view of reply given 

in part (b) of the Question. 
Scheme for Adult  Education 

*236. SHRI JAGJIT  SINGH 
ANAND: SHRI RISHI 
KUMAR 

MISHRA: SHRI BHUPESH 
GUPTA: 

Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE be 
pleased to state. 

(a) the number of illiterate adults in the 
country; 

(b) whether Government have prepared 
any scheme to take up adult education on a 
large-scale throughout the country; and 

(c) if so,  what are the details of« the 
scheme and what is the estimated expenditure 
to be incurred on its implementation? 

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE (DR. 
PRATAP CHANDRA CHUNDER): (a) 
According to 1971 Census, the number of 
illiterates in the age-group 15f is about 20.95 
crores. 

(b) and (c) The Ministry has held 
extensive discussion recently on adult 
education with educationists and adult 
education field workers and the policy and 
programmes in this field are being finalised. 
Irrigation Projects    Pending due    to 

Inter-State Water Disputes 
*237. SHRI MULKA GOVINDA 

REDDY: Will the Minister of AGRI-
CULTURE AND IRRIGATION be pleased 
to state: 

 

(a) the details of the proposals for 
irrigation projects pending with Government 
for clearance due to inter-State river water 
disputes; and 

(b) the steps which Government are 
taking to resolve these disputes? 

THE MINISTER OF AGRICULTURE 
AND IRRIGATION (SHRI SURJIT SINGH 
BARNALA): (a) and (b) A statement is laid 
on the Table of the House. 

Statement 

(a) Eighteen major and fourteen medium 
irrigation schemes in the major river basins 
are pending clearance because of the inter-
State differences. 

(b) Of these, one major and one medium 
irrigation schemes are in the Godavari Basin 
and four major and six medium irrigation 
schemes are in the Narmada Basin. The 
disputes relating to these river basins are 
being adjudicated upon by the Godavari 
Water Disputes Tribunal and Narmada Water 
Disputes Tribunal respectively. 

Seven major and one medium irrigation 
schemes are in the basins common to Bihar 
and West Bengal. An official level 
understanding for these projects which are in 
the Ajoy, Mahananda, Subarnarekha and 
Damo-dar basins, has been reached. This is 
being examined in consultation with the State 
Governments, as it involves the use and 
development of Damodar waters, which is 
under the purview of the Damodar Valley 
Corporation under the Damodar Valley 
Corporation Act of 1948 and impinges on the 
provisions of the Act. 

Five major and five medium projects are in 
the Yamuna Basin Availability and sharing of 
the waters of the Yamuna are being examined 
in consultation with the State Governments. 

Clearance of Thein Dam Project across the 
Ravi is pending for a decision with regard to 
the sharing of cost and power benefits. The 
matter is being pursued with the concerned 
State Governments. 
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Bahuda Stage-II Project of Orissa in the 
Bahuda Basin which is common to the States 
of Andhra Pradesh and Orissa, is under 
discussions between the officers of the two 
States. 

 
 Land    reforms in States 

*238. SHRI SUNDAR SINGH 
BHANDARI: Will the Minister of 
AGRICULTURE AND IRRIGATION be 
pleased to state: 

(a) the extent to which the guidelines 
issued by the Planning Commission for 
removing lacunae in land reform laws have 
been followed in the various States; and 

(b) the names of the States which have so 
far not made provision in their land reform 
laws to prevent the eviction of tenants by the 
land owners in terms of the said guidelines?] 

 f [ ]English translation. 


